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National Police Agency

*124. CHOWDHRY HARI SINGH:
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether there is any proposal under
Government’s consideration to set up a
National Police Agency for dealing with a
part of CBI's work;

(b) if so, by when it is likely to be
approved and set up;

(c) what will be its role in regard to
investigation of cases; and

(d) in what manner its role will be
different from that of the CBI; the details
thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS:
(SHRI P.M. SAYEED (a) to (d) The
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13th Report of the Estimates Committee
of the 10th Lok Sabha had recommended
the setting up of a separate National
Police Agency under the Ministry of
Home Affairs. The Estimates Committee
had recommended that the National
Police Agency should focus on crimes of
national and trans-national importance
whereas the CBI should focus on anti-
corruption work. The recommendations
of the Committee are under examination.

CHOWDHRY HARI SINGH: Sir, the
CBI is flooded with so many cases,
commercial, economic and conversion
crimes; on the other hand, there are so
many specialised cases and technical
ones. Advanced crimes are happening.
So, under this condition, bifurcation and
making a special agency, the National
Police Agency, is very necessary. So, may
I know what the causes of delay are in
setting up this agency, the National
Police Agency?

SHRI S.B. CHAVAN: Sir, these are
the recommendations of the Estimates
Committee and these are under the active
consideration of the Government. A
number of Ministries have to be
consulted in the matter. The Committee
of Secretaries have also to consider all
aspects of the questions and, thereafter,
the whole thing has got to go to the
Cabinet and the Cabinet has to take the
decision as to whether, the recommen-
dation needs to be accepted as it is or
some modification is called for.

CHOWDHRY HARI SINGH: Sir, as I
said before, the CBI is flooded with so
many cases. These days, the international
agencies are doing a nefarious work in
this country. How is the CBI going to
tackle this problem of the international
agencies?

MR. CHAIRAMAN: Question Hour is
over. .



